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When the matter 	is called on 	none 'appears for the applicants. 

The applicants 	are also 	not 	present. 	It 	appears 	from 	the ordersheet 

that on 	last four consecutive occasions none appeared for the applicants. 

We are satisfied 	that the applicants are 	no 	longer 	interested in 	pursuing 

the matter. 	Therefore the application is dismissed for default. The Id. counsel 

Mr. S. Chowdhury is- present for the respondents. 
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